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BEFORE THE NATIONAL GREEN TRIBUNAL, WESTERN ZONE,

BENCH AT PUNE
Original Application No.11/2013 (W2)
With
Original Application No .139 of 2016(W2)

Raghunath s/o Rakhmaiji Lohkare ...Applicant
Versus
MPCB & Ors. ...Respondents
With
Maharashtra Pollution Control Board
...Applicant
Versus
Amri Industries & Ors
...Respondents

Present Progress Report on behalf of MPCB in compliance of Order dated

17.7.2020 on implementation of the directions issued by the Hon’ble Tribunal

I, Dr. Pravin Joshi Age 55 years, Occ. Service, Regional Officer of the

Maharashtra Pollution Control Board at Aurangabad, having my office at

Paryavaran Bhavan ,Plot No. A-4/A, MIDC, Chikaltahana ,Behind Dainik Lokpatra,

Jalna Road Aurangabad filing Progress Report on behalf of MPCB as per the

order passed by this Hon"ble Tribunal on17/07/2020 only limited purpose to bring

the present status on record .

1.

I say and submit that the Board has filed detail and comprehensive affidavit
in reply on 9% July 2020 in compliance of this Hor'ble Tribunal order dated
17.3.2020. A copy of said Affidavit dated 9.7.2020 is enclosed and marked
as an Annexure “A”.

| say and submit that to overcome this issue the operating agency of Pilot
Plant has suggested the technology based on Emirion Nano technology.
However, said technology is not accepted by the Core Committee as it is
not cost effective (i.e., 25 paisa/lit). Therefore, the matter was redirected to
Technical Committee to explore the alternative technology for remediation
work of Contafﬁinated groun.d water in Waluj MIDC Area, Aurangabad. As

per the df?ection of Technical Commitiee, Regional Officer, MPCB,
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Aurangabad has formed Sub-Committee on 30.10.2018, consisting of
experts from Institute of Chemical Technology Jalna, HOD of Department

of Environmental Science, Dr. B.A.M. University, Aurangabad.

- | say and submit that technical Committee meeting was held under the

Chairmanship of Hon'ble Collector, Aurangabad,, Institute of Chemical
Technology, Jalna & made presentation and suggested use of Nano
particles of FeS ( ferrous Sulfide ) for removal-of Chromium using in situ
methods for the _speciﬁc affected area. VTechnical Committee has
recommended the technology suggested by ICT, Jalna. The Technology
suggested by institute of Chemical Technology CT, Jalna has been
reviewed in the meeting of Core Committee held on 03.10.2019 and it is
decided to take the opinion from NEERI/IIT on this technology. Accordingly,
Minutes of meeting was communicated to NEER! and all members on
11.11.2019, 19.3.2020 and 28.4.2020. The Core Committee meeting was
held on 26.8.2020 for the implementation of remedial measures of Ground
Water Quality for Waluj MIDC Area, Aurangabad under the Chairmanship
of Member Secretary.. A copy of the Core Committee meeting minutes

dated 26/08/2020 is annexed herewith and marked as Annexure “B”,

. | say and submit that in addition to remediation measures CETP has

established and commissioned in Waluj MIDC Area in July, 2011, wherein
212 effluent generating industries have taken the membership of CETP and
sending their effluent to CETP for further treatment and disposal. Hence
the disposal of effluent on surface/land is stopped. The CETP is achieving
the consented standards for disposal of treated effluent. There are 212
CETP members in MIDC Waluj and CETP invested Rs. 17 crores for
treatment which consists of primary, secondary and tertiary treatment. The
some large scale member industries of CETP have upgraded their ETP's
by installing tertiary treatment which consists Sand Filter, Activated Carbon
Filter and major industries have up gradated by installing Reverse Osmosis
(RO), Multiple Effect Evaporator (MEE). The Respondent Board has also
made mandatory to the effluent generating industries to obtain the

membership of CETP and CHWTSDF due to which industries are



disposing their treated effluent to the CETP instead of disposing the treated
effluent on land for gardening firrigation purpose. The analysis results of
CETP is regularly displayed on Board’s Website and 17 nos of industries
pf Waluj MIDC Area are installed the rainwater harvesting (RWH) units of
capacity 721.31 Lakhs Litre within industry premises. A copy of the such
17 no of Industries are attached herewith and marked as Annexure
aon

. 1 say and submit that the Respondent Board has insisted the electroplating
units to use trivalent chromium for electroplating activity. Accordingly, they
have stopped the use of Hexavalent chromium since last two years. | say
that 7 nos. of Large Scale industries has installed ZLD {(Zero Liquid
Discharge) for the treatment of industrial effluent and total effluent quantity
recycled by these units is 1162.25 CMD by investing Rs. 45.33crores. The
industries have provided online monitoring system for zero liquid discharge
facility and stack emissions, which are connected to CPCB and MPCB
servers. The online system for monitoring of treated effluent comprises of
flow Meter, Camera and Analyzer. . It is submitted that the Respondent
Board has taken continuous follow up and initiated action against the
defaulting industries. The Board has already directed major effluent
generating industries to adopt ZLD. A copy of the List of ZLD units are
attached herewith and marked as Annexure“D”.

| say and submit that 223 Hazardous waste generation units in the MIDC
Area, Waluj and have obtained membership of CHWTSDF i.e., MEPL,
Ranjagaon Pune for safe and scientific disposal of HW. All the 223 units
are regularly disposing the generated Hazardous Wastes to the facility. M/s
Bajaj Auto Vendor Association (BAWA) have installed 49 nos. of pits of size

3 mtrX3mirX3mir of capacity to store about 1500 Lakhs Litre towards rain

water harvesting per annum. Therefore ;Pe/ 223 nos of industries in Waluyj

MIDC who had obtained membership of Common Hazardous Wastes
Treatment, Disposal Facility (CHWTSDF ) at Ranjangaon, Pune for
scientific disposal of Hazardous Wastes, Member Industries have provided

isolated storage arrangement within the premises and also disposing

3



Hazardous Wastes to CHWTSDF ie Quantity wise disposal details
10,810.62 MT/Annum Hazardods Wastes in 2017-2018, 11737.64
MT/Annum Hazardous Wastes in 2018-2019 and 13,726 MT/Annum of
Hazardous Wastes in 2019-2020 due to which avoid the percolation of
Hazardous Wastes. A copy of the letter dated 11.11.2020 is attached

herewith and marked as Annexure“E”

- | say and submit that, the Board has accorded sanction for proposal of M/s.

Jyoti Hydrotech regarding work of restoration of existing Effluent Treatment
Plant for treatment of ground water quality of Waluyj MIDC, Dist.
Aurangabad. Accordingly, M/s. Jyoti Hydrotech has been completed
restoration of pilot plant at K-242 Waluj MIDC and started pilot plant from
711112020 & restoration plant will run under operation and maintenance
contract for 18 months. The restoration of existing Pump and Treatment
plant with operation and maintenance for 18 months witﬁ investment for
Rs. 26,88,300/- A copy of the Letter Dated 15/10/2020 & 11/11/2020 are

attached herewith and marked as Annexure“F”Colly

- | say and submit that, the Board officials have visited the existing plant on

9.11.2020 and verified that:

i) The pump and treatment plant (P&T) is in operation,

ii) Treatment consists of primary and tertiary treatment include
— collection tank, carbon and sand filter.

iii) The technology used is pump and treat method by using
chemical i.e., calcium polysulphide and iron sulphate. A
copy of the Visit Report along with Photographs Dated
9/11/2020 are attached herewith and marked as Annexure

SIG”

The Industries generating Hazardous Wastes have obtained
membership of CHWTSDF at Rajangaon, Pune for scientific disposal of
Hazardous Wastes, member Industries have provided isolated storage
arrangement with the premises and also disposing Hazardous Wastes to

CHWTSDF i.e quantity wise disposal details are 10,810,62 MT /Annum in

S\"” 4

i



2017-2018, 11737.64 MT/Annum Hazardous Wastes in 2018-2019 and
13726.79 MT/Annum of Hazardous Wastes in 2019-2020 due to which

restricted percolation in the area at present.

The Pump and Treatment ETP Plant restart w.e.f. 7.11.2020 and
technology used is pump and treat method by using chemical i.e Calcium
Poly-sulphide and trial work has been already started of Pilot Plant and
running smoothly. The samples collected on 19.3.2020 of various locations
in walunj area shows presence of Hexavalent chromium on BDL (Below
Detectable limit). Total chromium on BDL, Which shows tremendous

improvement in Ground Water quality as compared to previous year.

In view of above, | say and submit that MPCB with the District
Administration/ Industrial Association/ MIDC have taken continuous efforts
in improving the ground water quality in the Walunj Industrial Area,
Aurangabad District and continue to carry out this exercise in future so as

to maintain good Environment Quality of Ground Water.

Solemnly affirmed on this------ day of NOVEMBER -------- , 2020 at

Aurangabad.

For & on behalf of Applicant

Maharashtra Pollution Control Board,

Advocate

BEFORE

VILAS DAM
Notary Govt. of India
Reg. No.; 15084



VERIFICATION

l, , Dr. Pravin Joshi Age gsfyears, Occ. Service, Regional Officer of the
Maharashtra Pollution Control Board at Raigad, at Paryavaran Bhavan ,Plot No.
A-4/A, MIDC, Chikaltahana ,Behind Dainik Lokpatra, Jalna Road Aurangabad, on
behalf of Applicant do hereby state on solemn affirmation that what is stated in
this affidavit in reply from para No.1 to 8 are true and correct to the best of my
knowledge and record available in my office.

Hence, verified on 2 é%day of NOVEMBER -----, 2020 at Aurangabad

Applicant
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N . BEFORE THE NATIONAL GREEN TRIBUNAL, WESTERN ZONE,
ﬁ\ BENGHATPUNE
Original Application No.1 1120139(W2)
| With
Original Application No .139 of 2016(WZ)

Raghunath slo Rakhmaji Lohkare ...Applicant

Versus

MPCB & Ors. ...Respondents

With

Maharashtra Pollutiori Control Board o
...Applicant

Versus
Amri Industries & Ors ...Respondents
PRESENT STATUS REPORT ON BEHALF OF THE MPCBIN COMPLIANCE OF
ORDER DATED 17.3.2020

I, Dr P M Joshi Age E":f Q_aars_, Occ. Service, Regional Officer of the
Maharashira. Pollution Control Board at Aurangabad , having my. office at
Paryavaran Bhavan ,Plot No. A-4/A, MIDC, Chikaitahana ;Behind Dainik Lokpatra,
Jalna Road Aurangabad filing this Report on behalf of MPCB as per the order
passed by this Hon"bal Tribunal on17/03/2020 only limited purpose to bring the
present status on record .

Brief note with a ¢hronology of proceedings and steps taken in pursuance to
the order passed therein Irs: et

/" a) Writ Petition No 3439 of 2012 ;- filed .on 17/8/2002
Shri Raghunath Lohakare had filed Writ Petition on 17 Aug 2002 bearing No
3439 of 2002 praying to direct the Resp No 1 to 4 to treat the effluent and to
discharge the same only after treatment & to directed to Respondent Board
to prevent water pollution by control on effluent .discharged by Resp No 6 to
20. The Board is belng Respondent No 1 and RO Aurangabad is Resp No 2
in the matter. The Board had filed an affidavit in reply In the matter on 7/12/2013.

_b)Order passed by Hon'ble High Court, Mumbal 1/40/2013 ;-
The Hon'ble High Court has passed an order dated 1!16!2’013 stating that since
nobody was appegrgd for partl'es the pet’itlon has been transferred to NGT, ;éﬁne_
A copy of order dated 1/10/2013 Is enclosed. '

c) NGT, Matter ( Application No 11 (THC)/2013 transferred from High C
Aurangabad Bench B - 1 High Court,




The matter was transferred to NGT, Pune in the month of Nov 2013. The
Hon'ble Tribunal has gone through the Affidavit in reply filed by Regional Officer,
MPCB, Aurangabad before the High Court & directed by order dated 2/112014 to
take review & to file detall affidavit along with all the information of monito_ring of
ground water quality, report of treated effluent, details of industries and owners
thereof which used to and are presenitly discharging effluent directly or indirectly
leading to the percolation pond and the.well mentioned iin the tabular form as well
as other industries discharging effluent which can reach the well in question. In.
compliance of the orders dated 2/1/2014 & 29/4/2014, the Respondent Board had
Affidavit filed by RO Aurangabad as weli as in compliance of Order dated
12/5/2014, the Respondent Board had filed an Affidavit before this Hon'ble
Tribunal. The Hon'ble Tribunal has passed Judgment dated 29.4.2014 which
is enclosed.

d) Compliance of Judgemerit passed by Hon'’ble Tribunal, dated 24/8/2014 is
summarized as undet :-

SrNo

Operative part

Compliance by MPCB

1

Todevise remedial action

| plan for the ground water

quality and soil water
quality as identified in
NEERI/ICGWB  report.
MPCB may take help of
NEERI to formulate such
action plan and identify
the cost thereof withir
next 4 months.

Vide order dated 23/03/2015, this Tribunal
appolinted the M.S. University of Baroda as an

Expert Agency. The Respondnet Board has

paid Rs. 4.0 Lacs to the Expert Agency
towards consultation fees for the preparation

of Remediation Plan. Expert Agency |

submitted Action Plan Report for remediation

on 1%-July, 2015 and submitted revised total
remedial cost based on ground water
sampling done in-the vicinity of 6 km. radius.
The total cost submitted by Expert Agency is
Rs. 19.15 Cr.

MPCB to
remedial action plant with
the assistance of MIDC
,GSDA and  other
authorittes  with  the
District Collector within
one-yéar.or the time

‘execute

Expert Agency submitted Action Plan for

remediation on 01/07/2015. This Action Plan
along with remediation technique vetted
through CGWB, NEERI, GSDA and District |-
Collector. After the incorporation. of all inputs
and suggestions of all the ahove agencies, the

has been constituted. Meeting of Technical
Commiittee held on 09/09/2015 .

MPCB to recover the.
costs of the remedial

measures based on

polluters pay principle

equitable distribution and

MPCB has recovered Rs. 2.35 Gr. from the
dentified polluting Industries,

, During the
Technical '

ook Committee meeting held on
0,9_!09!2015 under the Chairmanship of the.
_Membgr Secfetary. MPCB and the District

2



the
industries in
catchment  of

from
the
such
wells/
acquifers as identified by
the CGWB./ NEERI

.contaminated

responsible

Collector, Aurangaba‘d, MPCB has Instructed
32 identified industries (CGWB/NEERI) to
deposit Rs. 10.00 Lacs each and other 99
industries to deposit Rs. 1.0 Lac to Rs, 5.0
Lacs each as a contribution towards remedial
measures. The recovered money'is lying in

|the Escrow Account of District Collector,

Aurangabad.

MPCB to prepare such

report Identifying
industries and their-
proposed  contribution

may be in % of overall
cost basis for further
order from the Tribunal in
next three months.

"NEERI/CGWB had Identified 34 industries.

MPCB has identified 130 industries. MPCB
constituted a committee on 12/05/2016 to

‘recover cost of remediation. The committee

has submitted its réport on 23/07/2015 ‘with
the details regarding the proportionate-amount
to be recovered from the industries based on
poliution potential towards cost of remediation
at Waluj MIDC. This report was submitted by
way of filing an affidavit , which was. affirmed
on24™ July, 2015 by the Member Secretary of
MPCB. |

MPCB shall ufilze the
amount of BG forfeited
from the industries in
walunj industrial area for

the said purpose for

initiating  the
refereed above.

work

_MPGB has utilized Rs. 4.0 Lacs towards the

cost of consultancy for the submission of
Remedial Action Plan as demanded by the
Expert Agency, i.e. the M.S, University of
Baroda..

The Industries listed in
NEERI /MPCB report i.e

Innotech pharma  itd,

Paschim Chemicals PVt

Ltd, M/s Endurance
System Pvt lid *
Aurangabad Electricals
shall.  deposit
amount of § lacs each
with the MPCB towards
remedial action plan.

initial

In" compliance of the judgment dated
24/9/2015, three industries namely Mis
Endurance Technologies Pyt Ltd , Ipca Lab
(Paschim Chemicals Pvt Ltd) have deposited
demand draftin lieu of BG of Rs. 5 lacs each.
However, Aurangabad Electrical has not
deposited sald amount on account of non-

operation of unit since 3 years,

MPCB shall ensure that
the industries in MIDC

MPCB s continuously conducting -weekly

inspection of CETP through sampling of inlet




-

walunj area and CE1P-

achieve the desired
e‘fﬂue_nt,-quallty;'b'y.‘is_suing
suitable direction and the

same shall be achleved in

a period not more than 3

months. In case such.

compliance Is  not
attained in 3 months by

the individual industries

and 6 months by CETP
then MPCB shall take

stringent  legal action
against the non
complying industries.

and outiet of CETP. The inspection and
vigiiance of the identified industries are
Increased. Those industries found erring in
maintaining CETP standards are strictly deait
with. MPCB has issued Closure Directions to
the seven non-complying units since
24/09/2014. The analysis. results. of last: six
months show that the CETP is achieving the
Consented Standards except the parameter
Chioride on few occasions. MPCB hasiissued
Show Cause Notice to CETP for hon-
achieverrient of outlet parameter, thereafter
CETP has recharged media of Pressure Sand
Filter and Activated Carbon Filter to improve
the performance. The analysis resulls of
CETP outlet quality since January, 2016 is in
the tune of Consented Limit,

MPCB shall pay the cost
of Rs, 10000/ 1o be paid
to the National
Environment Relife Fund

in view of non production

of their own action plan
and also the NEERI
Report. in the
proceedings.

The Board has requested to excuse the

from depositing the cost on the ground
that the earlier action plan prepared to |

remove restriction imposed on account of |
declaration of CEPI area by Ministry of
Environment and Forst, ‘Govt of India
including corporation area, MIDC area,

chikhaltahna , Shendra Railway station'|

walunj.and Industrial area on paithan road.

Therefore it was not specific action plan for
waluj MIDC area. More particularly for

ground water pollution Therefore the said
report was not produce before this

Tribunal.

e) Hon'ble_Tribunal vide order dated 23/03/2015 assigned the work -of
Remedial Agtion Plan to HOD, Environmental Engineering Section, M.S.
University of Baroda. MPCB has been instructed further to inform-sé.unifs
about proposed -cbntribu’l'ic?n' and also take necessary measures to co-
ordinate the work for remediation as directed by Tribunal,

Compllance of order dated 23/03/2015

The Respondent Board has appointed the M.S. University of Baroda as
Expert Agency for the Remediation Action Pian. Expert Agency submltted
raport oh 01/07/2015 which was vetted through GSDA, CGWB-, an d: NéERf

ALTTRAD 001D
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g)

b)

)

& District Collector, Aurangabad. The Technical Committee: meeting had
conducted at MPCB Conference Hall on 12/08/2015, which was attanded by
the District Collector, Aurangabad, and officials from CGWB; GSDA, NEER!
and the M.S. University of Baroda

Order_dated 7/5/2015:- Hon'ble Tribunal vide order dated 07/05/2016
instructed the Expert Agency to expedite the work and submitthe final report
by end of June, 2015 and further requested to facuity of M.S. University of
Baroda to attend the Tribunal on next date of hearing to. explain the report
Compliance of order dated 07/05/2015 : MPCB has received report on
01/07/2015 which was vetted through GSDA, CGWB, NEERI & District
Collector. The compilation of suggestions of all the -authorities' submitted
before this Tribunal.

Operative part of *orde_er-rdated “-1_5!07120.1‘5' - ‘Considering the report of the
M.S. University of Baroda, M/s. Endurance, K-228, M/s. Orchid Pharma,
M/s. Atra Pharma were directed to deposit amount of Rs. 10.00 Cr. eachin
the Escrow Account of Collector, Aurangabad towards.remedial cost. M/s,
Varroc Engineering shall tentatively deposit amount of Rs. 2:00 Cr. in-the
Escrow Account of Collector, Aurangaba & the amount shall be deposited
within four weeks.

The District Collector, Aurangabad had directed to visit the industries. in
nearby places as well as surrounding 6 km. of Waluj MIDC area in orderto
locate, piima facle the polliition levet with the help of local MPCB officials

and shall ensure that samples are taken in the presance of District Collector,
Aurangabad for analysis. The Respondent Board was directed to file report
of compliance and report of Collector along with due compilation of
affirmative action taken by them shall be placed on record on 24/08/2015.

j) Compliance of this Tribunal order dated 15/07/2015 in MNA NO 145/
2014 IN Application 11/2013 |
SrNo | Operative part of order Compliance of order dated15/7/2015

To compile views of .agencies -along
with Its own views and submit its
report for perusal of the Tribunal

‘The Respondent Board has communicated
the views expressed.by different organization-

along with the comments of MPCB ‘on the

proposed remedial Action Plan for ground

water and soll at MIDC Walunj Aurnagabad to |
MS University, Baroda, |

MPCB to recommend remadiation
measures /techniques

The commitiee has submitisd the poliuling

industrles  proportionate. amount to be
collected from the poliuting industries on the
, ‘basls of 50% weightage for high COD, high
BOD discharging industries and 20% to ﬁll

effluent generating industries from walunl
Industrial area.




TJo take action agalnst iﬂehtlﬂed
poliuting industries where some of the
wells situated
proximity were found to be filled with'
contaminated water.

near the village:

[TRe Board had issued closure directions (0 6
Industries unit vide letter dated 22/7/2015. Out
of 6 units 4 units have been already Identified
by MS University Baroda having pollution’
potential. .

Officers of the Board to attend along
with the record and authority shall
direct. the concern officer to take
action against polluting industries.

The Regional Officer, Aurangabad had issued.
closure direction to 8 poiluting industrles' vide
letter dated 22/7/2015.

After considering 'ré‘p'od‘ of Expert
Comimittee of MS University, the
Endurance Pvt Ltd M/s Orchid
Pharma -and M/s Aitra Pharma are
each directed to deposit amount. of
Rs, 10 crores in escrow account of
collector, Aurangabad as remedial
cost if so required and i the
responsibllity is fixed finally.

Rs. 70.00 Cr. deposited by Mis. Endurance, K-
228, , Rs. 5.00 Cr. deposited by M/s. Hospira
Health Care India Pvt Ltd., M/s. Varroc
Engineering and M/s. Atra Pharma have not.
deposited any amount.  M/s. Varroc
Engineering has obtained Stay Order from the
Hoi'ble High Court. Vide order dated
23/11/2015, this Tribunal directed M/s. Atra
Pharma to deposit Rs. 2.00 Cr. However, M/s.
Atra Pharma has filed Misc. Application’ to-
allow for deposition of Rs. 20.00 Lacs instead
of Rs. 2.00Cr. '

The Hon'ble NGT has directed 1o
District Collector, Aurangabad to visit
the Industries in the nearby area by
Ranjangaon shepuji as well as
surrounding area 6 km of Walunj
MIDC In order to locate prima facie

the pollution level with the help of local
MPCB and shall ensure that samples:

are taken in his presence sent to
analysis for Gowt Laboratory.
Divisional Commissioner Aurangabd
has requested to give
appropriate  Instructions  to  the
collector in this behalf on the ground
that there is rampant pollution in the
area of Walunj MIDC including nearby
area.

been

About 34 effluent samples and 16 ground |’
water samples were collected in the presence
of the District Collector, Aurangabad along
with 8 soil samples. Analysis reports are
compiled and submitted to the District
Collector, Aurangabad. MPCB filed affidavit
on 20/10/2015 regarding commenis on 34
water samples and 8 soil samples

The concem authorities shall deal
with the problem of managemerit:and

handling of msw as well as remedial

measures.

T_hg RO Aurangabad has directed to take the
lssue with District Collector, Aurangabad
being Enforcing Authority,




K) Present status of the implementation of the directions issued by this

Hon'ble Tribunal :-

)

1 say and submit that the as per order by the Hon'ble Tribunal in Original
Application No 11/2013 dated 23/03/2015 was please to appoint M.S.
University of Baroda to finalize remediation plan. | say and submit that
M.S. University of Baroda has submitted remediation plan on 01/07/2015
and Technical Committee meeting was held on 9.9.2015. it was decided
to execute the pilot ptan for remediation work of contaminated ground
water in Waluj MIDC area, Aurangabad. Wherein M.S. University of
Baroda has given approximate cost on remediation on 17/12/2015.
installation/Operation. cost is of Rs. 3507300/-:and accordingly the-pilot
plant was installed and commissioned in July 2016.In the said
technology use of ‘Calcium Poly Sulphide to treat the ground water.
During the results it was observed that the concentration of Cr¢6
decreased and the level of TDS found Iincreases. | say that M.S.:
University of Baroda Gujrat has informed that the technology is useful
for reduction of Cr+6 only and not hardness and TDS.

| say and submit that to overcome this issue‘the operating agency of
Pilot Plant has suggested the technology based on Emirion Nano
technology. However, said technolegy is not accepted by the Core
Committee as It is not cost effective (i.e., 25 paisallit). Therefore, the
matter was redirected to Technical Committee to explbre'the-alte__rna_tive
'technology-for:_r,emediati;:i_n:workfof contaminated ground water in Waluj
MIDC Area, Auréngaba_d._ As per the direction of Technical Committee,
Regional Officer, MPCB, Aurangabad has formed Sub-Committee on
30.10.2018 consisting of experts from Institute of Chemical Technology
Jalna, HOD of Department of Environmental Science, Dr. B.AM.
University, Aurangabad. A copy of the same Is annexed herewith and
marked as Annexure “A”.

i) | say and submit that technical Committee mesting held under the

Chairmanship. of Hon'ble District Collector, Aurangabad and Dr. Parag
Nemade, Asst. Professor, Institute of Chemical Technology, Jalna made
presentation and suggested use of Nano particles of FeS for removal of
Chromium using in situ methods for the specific affected area, Technical
committee has recommended the technology suggested by ICT, Jalna.
The Technology suggested by ICT Jalna has been reviewed in the
meeting of Core Committee held on 03.10.2019 and it is decided to take
the opinion from NEERIAIT on this technology. Accordingly, Minutes of
mg‘eting was opmmunicated to NEERI and all members on 11.11 2019,
19.3.2020 and 284.2020. A copy of the Minutes of mesting &
communication to NEERI is annexed herewith ang marked as
Annexure “B",



i Iv) 1 say and submit that In addition to remediation measures CETP has
established and commissioned in Waluj MIDC Area In July, 2011.wherin
] 212 effiuent generating industries have taken the membership of CETP
and sending their effluent to CETP for further treatment and disposal.
Hence the disposat of sfflusnt on surface/land Is stopped. The CETP I
achieving the consented standards for disposal of treated effluent. The
analysis results of CETP is regularly displayed on Board's Website. A
copy of the JVS analysls results are attached herewith and marked
as Annexure"C”.
v) | say and submit that the Respondent Board has insisted the
electroplating units fo use’trivalent chromium for electroplating activity:
Accordingly, they have stopped the use of Hexavalent ¢chromium since
last two years. 1say that In-spite-of this 6 nos. of Large Scale industries
has Installed ZLD (Zero-Liquid Discharge) for'the treatment of industrial
effluent. | say and submit that227 Hazardous, waste generation units in
the MIDG Area, Waluj and have obtained membership of CHWTSDFi.e,,
MEPL, Ranjagaon Punse for safe and scientific disposal of HW. All the
227 units are regularly disposing the generated HW to the facility. The.
level analysls repoits of Bore well water in the contaminated area is
attached herewith which indicates that the level of Hexavalent Chromium
is gradually decreased. A copy of the analysis results are attached
herewith and marked as Annexure*D”.

vi) | say and submit that, the industries has provided online monitoring
system for zero liquld discharge facility and stack emissions, which'are
connected to CPCB and MPCB servers. The online system for
monitoring of treated effiuent comprises of flow Meter, Camera and
Analyzer. The Board officials visit the industries as per norms or vzsit
schedule given by the Respondent Board as well as whenever mqumad
for investigation of complaints/grant of consent ete. and on the basis of
non-compliance observed during the visit, from time to time the
Respondent Board-has Initiated actions against the industries . A co’py
of the Action taken since 2014 are attached herewith and mark'e"d
as Annexure"E".

L)  Implementation In compliance varlous orders are summarized as
under :- | |

a) The Board has taken follow up to deposit the amount in ESCROW Account
of Collectorate, Aurangabad from defaulting industries located in MIDC Anaa

Waluj, Aurangabad as per the directions passed by Hon'ble NGT on
23.3.2016, 7.5.2015, 15.7.2015, 28.7.2015, 23.11.2015 ete,

-b)  Accordingly, 53 nos of industries from Waltj MIDC Area, Aurangabad has
deposited the amount of Rs. 17.68 Cr In the ESCROW account



c) Outofthis Re.17.68 Crof ESCROW account amount of Re. 3158570/- has
- spent on Installation, commissioned and Operation of Pllot Plant located on
P.No. K-242, MIDC Area Waluj, Aurangabad as per the technology
suggested by M. S. University of Baroda. Further, the axcess amount of Rs.
222952207/ deposited by the industries In the ESCROW Account of
Collector Office, Aurangabad towards remediation of contaminated ground
water has been refunded to the 3 nos of Industries on their request by
retaining 10% amount mora than the proposed contributions as per-Order
passed by Hon'ble NGT dated 30.1.2018.

d) The Pilot plant is installed and commissioned in July 2018 on the basis of
technology suggested by M.5.Baroda University. The technology is based
on use of Calcium Polysulphide Solution to treat the ground water.

e)  Analysis results of pliot plant of treated ground water indicates that the
concentration of hexavalent chromium is decreased and the level of TDS
found increases.

f) To overcome this issue the operating agency of pilot plant has suggested
the technology based on Emirion Technology. However, said technologyis
not cost effective therefore Core Committee has not considered the same.

Q) Therefore, the matter was redirected to Technical Committee to explore the
alternative technology for remediation work of contaminated ground water in
Waluj MIDC Area, Aurangabad. | i

h) As per the direction of Technical Committes, Regional Officer, MPCB,
Aurangabad formed Sub-Committee on 30.10.2018 to consisting of experts
from Institute of Chemlcal Technology Jalna, HOD of Department of
Environmenta) Science, Dr. B.A.M. University, Aurangabad.

i) Dr. Parag Nemade, Asst, Professor, Institute of Chemical Technology, Jalna

has suggested use of Nano particles of FeS for removal of Chromium using

~ in situ methods for the specific affected -area. Technical committee has
recommended the technology suggested by ICT, Jalna.

- P The Technology suggested by ICT Jalna has been reviewed In the meeting
of Core Committea held on 03.10.2019 and it is decided:to take the opinion
from NEERIIT on this technology.

k)  Accordingly, Minutes of meeling was communicated to NEERI and all
members on 11.11.2019, 19.3.2020, 28.4.2020 & 25.8.2020,

| say and submit that thee balance/remaining work will bs proceed only after

s25Gout, of India ' |
receipt of opinion from NEERVIIT Mumbai and direction/under the guldance of

eg. Ko.: 3435




- Core Committee. It is submiitted that in the review migeting of Care Committee
: held on.3.10.2019, Dr. Nemade stated that the total 4 years' time required for

completion of remediation of contaminated ground water including pre and post

monitoring.

| say and submit that the Board is making every endeavor to comply with
all the directions of this Hon'ble Tribunal. | say and submit that the work of
remediation, restoration and restitution will be proceeded fuither and will be
taken up with consultation of the NEERI and the Core.committee constituted for
thie same. | also submit that the Core Committee will be undertaking the
monitoring; which will include pre and post monitoring for the same. In view of
the samie: if this Hori'ble Tribunal deems it appropriate; the Periodical Progress
Report can be filed by the present Respondent.

Solemnly afﬁrxneddnthis‘.%:day of}mﬁ #

| atmanciany :,'--_-;:- > ¢
)] BE\{iD‘gas? -’ﬁ"-"—'-‘ﬁ? 5
\: A3 03035 a0,
ek itz S
" A B )

72020 at Aurangabad

For& on behalf of Applicant

Maharashtra Pollution Control Board,

VERIFICATION

|, Dr P M Joshi, Asage/ama Occ. Service, Regional Officer of the Maharashtra
Pollution Control Board at Ralgad, at.Paryavaran Bhavan ,Plot No. A-4/A; MIDC;
Chikaltahana ,Behind Dainik Lokpatra, Jalna. Road Aurangabad, on behalf of
Applicant do hereby state on solemn affirmation that what.is stated in this affidavit
in reply from para No.1to -—are true and correct to the best of my knowledge and

record available in my office. | (:l_ \_J).k

‘Hence, verified-on, 3 te-day of JyseA, 2020 at Aurangabad

Identified and rSost KR DU
7 Reglonal Ofﬁcer—Aurangabad%\O\ el t’

befor

lemnly affirmed ame ,»
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MAHARASHTRA POLLUTION CONTROL

're:,24010437;240207&1:24014701 . o Kalpataru Polnt, 2 - 4% Floor
Fax: 24024068 / 24023515 o) Opp. Cine Planet Cinema,
Website: hitp:/mpcb.gov.in mgw' Near Sion Circle, Stan (E)
E-mail: jdalr@nipcb.aov;in “Np¥  Mumbai-400 022.
BY RPAD ' ) o
No. BOMD(APC)/Core Committee/B- 4475 Date:- 11{ 1 ]2019
T.Oj l
1| District Collector, Collecior Office Campus, | 2 | The Director, GSDA, Shivai Nagar, Pune
Aurangabad . . _ e
3 | Dy. CEO, MIDG HQ, Udyog Sarath, |4 | Dr. Rakesh Kumar, Director, NEERI,
Andheri (East), Mumbali ‘ Nagpur
§ | Additional Collector, District Gollector | 6 | Sub Divisional Officer, Office. of Gollector
Office, Aurangabad . | Collector. Office Campus, Aurangabad
7 | Dy. Director, GSDA, Vikas Bhavan,|8 | Dr. Upendra Patel, Dept. of Givil Engg, The
Alrangabad . | Maharashtra: Sayajnrao University , Baroda
9 | Dr. D. N Singh, Dept. of Civil Engg., IIT.: 10 Executive’ Engg., MIDC, MIDC Industrial
Powai, Mumbai Area, Aurangabad :
1 | P, K. Jain, Regional Director, CGWB 42 | Director, m/s. SMS Walyj CETP PVt Ltd,,
. NSBu:ldmg. Civiilines,Nagpur .. { . MIDC lndustnal Area, Waluj, Aurangabad _
Sub — Minutes: of Review meeting of Technical and Core Committee for the
. implementation of remedial measures of the Ground Water- Quality for
Waluj MIDC area, Aurangabad held on 03.10.2019,
'S__i_l',

Please find enclosed herewith Minutes of Review irrieeting-pf Technical and Core
Cominitiee for the implementation of remedial meastres of the Ground Waiter Quality for Waluj
MIDC area, Aurangabad held on 03.10.2019,

Submitted for your information,

Copy submitted to:~
1) Hon'ble Member Secretary, MPC Board, Mumbaj ~ for favor of information,

- 2} Joint Director (WPC), MPC Board, Mumbal-forinfonnauon

Copy for further necessary action:-
Regional Officer/ Sub Regional Officer-

the minutes to all members.

Yours faithfully,

(Dr. VM., Motghare) ¢

Joint Director (Air Pollution ConL 1

Aurangabad—you are directed to serve the copy of



Minutes of the Reulew wmieeting of Tachnical and Core: Committee for the Implementation of remedial
measures of Ground Water Quality for Waluj MIDC Area, Aurangabad held under the Chalrmanshig of
Member Secretary, MPCB (n the Crnference- Hall, ath floor, Kalpataru Polnt, Near Sion Circle; Ston {E),

Mumhal-22 on 03. 10.2019 at45.00 hrs,

wpendainh

A joint:meeting was orgarilzed to discuss and review-for the proposal received from Institute of
Chemical Téchnotogy (ICT), Jalna: for remediatioi: of cantaminated Ground water in Waluj MIDC Area,

"-Aurangabid. Also, to place the proposal of Technoiogy'before Technical and- Core Committee for further

consideration,

" Following members were present during the meeting:-

M. E. Revendiran, Member Secretary, MP;C'Baard;'-}Mumhﬂl.

Dr. X M. Motghare, Joint Director (EE’,C), M_PC-’Bda,r;i,' Maribat

Dr. . B, Sbntakke, Joint Directar (WPC), MPC Board, Mumbai

Mr. Bhushan Harshe, Executive. Engirieer, MIDC, Aurangabad

Mr. Anuradha. Bhatia, Sr. Hydro geo]oglst CEWB, P(Ine

Dr. PP Naridushekar; MIDC; Mumbal

Mrr. Gitesh Sabang, Director, SMS Waluj CETP-put. Ltd., Aurdngabad
Dr. Parag R. Nemade, Asst. PrO.fés_Sbn.alCTrﬁlili' |
Mz Jayant‘l(adam, Suly Reglonal-Officer, MPC Board, Parbhani

Mr. P‘ D.Wankhede, Sub Reglonal, OFﬂeer, MPC Board Aurangabad

Coliector, Aurangabad Addltional Coller:tor, Ahtangabad ‘and Sub Divislonal Officer, Aurangabad '
could notattend the meeting. due to election-work.

The Joint Divector (APC) welcomed all the menibers of Sub Commlttee {Technical) and technical
experts and briefed about the present status of lmplementatton of remedial measures-of Ground Water
Quality for Waluj MIDC Area, Aurangabad and lmporta nce of Immediate compliarice of Ho "ble NGT Order
Judgment in ‘the Application No. 11 {THC} / 2013 ‘filed by:Raghunath Lohakare. Thereafter, asked to .

concem OHiclilto glve detall presentation omthe’ sald iIssue,

Sub Reglonal Officer, MPCB made detail presentatloa Includlng Writ Petition.No, 3439/2002 dtd,
17.08.2002 filled by Shri. Raghunath Lohdkare. Also, Informed about earlier agency and its pilot plant with
Emiron technology. He further informed that the earlier operating. agency has adopted Nano technalogy
{Emiron technology) for the treatment of .contaminated ground water as the sajd technology found
successful for remoyal of heavy metals as well as toachieve the desire results in respect of TOS parameter.
The treatment cost of the said technology Is:25 palse / litre of water {l.e. Rs 250, £ KL). (ni the last Core
Committee meeting ‘did. 07.08.2018, after detail discussion reganding EMIRION Technology the
Committee members stated that the said technology not seems o be cost effective,



r

7

SRO further informed that earher a meetmg of Technical Committee ‘was-hild on 09.10.2018.
under the chairmanship of District Collector, Aurangabad in which it was decided toform aSub Commitiee
consisting the reprasentatives from Technical Institutes. ike NEERI, Mumbal ICY, Jafna, Enviconment
_ Department, dr, Babasaheb Amberkar Marathwada University, Aurangabad etc. forsuggesting alternative
" technology for the remediation of Contiminated ground ‘water in MIDC Waluj aréa. Accordingly; a-Sub-
Committee has been formed by the Regional Officét vide Office order No. 1668. dated 30.10.2018
thereafter two meetings of the Sub-Committee were toriducted and. only. one proposal.of Dr. Parag
Nemade from ICT, Jalna received! for alternative ‘tectinology-for'the remediatian of contaminated ground
- waterin MIDC Area. Thereater, he requested to Dr Parag Nemade, ICT, .lalna to glve presentation on his
technology.

Dr-N,_egmade gave presenta‘tidﬁ,onihis‘praﬁ:osal.__ He stated that t'faé tgcﬁnalogy- {s:based on use of

+educing agent llke zaro valent ion and It Is n Situ treatment in which.4, m? oF 2000 ppm FeS can treat 600 -

m* of ground water. in this treatment Hexa valen;.ghg@'mﬁ:m is detoxified to Trivalent Chromium In the.
ground water below 0,05 ppm. This technology will overcome the issue related to increase In TDS levef as
observed in earlier technology -adopted for the pllot plant. ‘He further stated that the pllot plant
technology to reduce Cr concentration below Safe limit using In sity: methods for the specific.area to be
determined based on the number -af-bore wells for injection and monitoring. This technology does not
reqmre pump and treat method for.-remediation, Furtherhe informed that there will be no generaticn of
toxic by- product In the said:technology’ but, there will be generation of Non-toxic. Sodium Sulphate and
precipitation of Tr Valent Chromium. He further informed that total 04 years* period will be required for
the complete remediation of contaminated ground water Including pre and post monitoring. He added
that earfier in situ technology was also usediin New gersey for removal of’Chromate.

Sr. Hydro geologist, CGWA, Pune suggesbeﬂ that.samples should be withdrawn'in the area of § km
radjus In affected area. Member Secretarv, MPCB Miimbat ‘asked about the total cost reqtiired for
completion .of remedial in sjtu treatment..Dr: Nemiade Informed that the estimate calculations are done,
on laboratory basis and it will be cost effective on fleld. Also, the major cost requires for-engagement of
miii power {l.e. qualified staff for field as well as faboratory work), NABL Laboratories and for drilling the
bore wells at various locations, Also, to-reduce the cost, existing borewells will be used for present

monitoring and for In situ recharging purpose new borewclls w!l[ be required.

Member secretary suggested that analysis parts will-be done by.concern MPCB. Regional
Laboratory to.reduce expected cost. Furtherafter detalled discussion Member Secretary has informed to -
work oyt the artificial recharging by extensive use of rain water harvesting by the industries located in.
MIDC Waluj as part of remiediation as well as adaptatlon of roof water harvesting technology for recharge

‘of ground water;

. After dug deliberations Member: Secretarv and Chairman of the Committee informed to take the.
opinion from indlan jnstitute of Techriology (IIT) and NEERI, Mumbaiin respect of proposal of ICT, Jalna,

- The meeting was ended with vote of thanks toithe Chalr,

(Dr V.M, Molghare) 14')% n g
Joint Director.(APC)




" From: RO Aurangabad <roaurangabad@mpcb.gov.in>

Sent: 19 March2020 12:07 | |
“Fo: r_kumar@neeri.res.in <r_kumar@neeri.res.In>; dns@clvil.lith.ac.In <dns@chvil Jitb.ac.in>

Cc: 1D Air <jdalr@mpcb.gov.in>; Y.B.Sontakke <jdwater@mpcb.gov.in>; SRO Auranga badl.

<sroaurangabad1@mpcb.gov.in> ) | | ’
Subject: Fw: Minutes of Technical and Core Committee for the implementation of remedial measures of

Ground water pollution, Aurangabad

Important
Sir,

The NGT matter Application bearing No. 11/2013 was listed all of sudden
on 17.3.2020, wherein it was discussed fhat no steps are being taken with

regards to the implementation of remedial measures: of Ground Water
Pollution, Aurangabad.

Further, it is inform that the meeting of Technical and Core. Committee for
the implementation of remedial measures of Ground Water Pollution,
Aurangabad held at HQ, Mumbai dated 3.10.2019, the Hon'ble Member
Secretary and Chairman of the Committee informed to take the opinion
from Indian Institute of Technology (IIT) and NEERI, Mumbai in respect of
proposal of ICT Jalna.

Hencs itis requested to give your opinion.on Proposal of ICT Jaina, at
the earliest as the the matter is listed for hearing in Hon'ble NGT on
7.4.2020. ' |

Minutes of Technical and Core Commiittee for the implementation of
remedial measures of Ground water pollution, Aurangabad along with PPT
of Chromium Remediation in Ground Water in MIDC Waluj Area,
Aurangabad is attached herewith for your ready reference.

Regards,

Dr.Pravin Joshi
Regional Officer, “ |
Maharashtra Pollution Control Board, Aurangabad

“SAVE PAPER"-THINK BEVORE YOU PRINT!
POWER BEHIND ENVIRONMENT..M.P.CB,



From; 1D Air éjldazr@mpcb goviin>

Sent: 11 Novernber 2019 11:46
To: collector, aurangabad@mahamshtra gov.in <collector_aurangabad@maharashtra.gov.in>; rdcr-

cgwh@nic.in <rdcr-cgwb@nic. in>; dir. gsda@maharashtra gov.In <dir.gsda@maharashtra.gov.in>;
dns@civil.litb.ac.in <dns@civil.litb.ac.In>; sdoabd@gmall com <sdoabd@gmall.com>;
dydiraurangabad gsda@maharashtra.gov.in <dvdiraurangabad gsda@maharashtra,gov.in>;
r_kumar@neeri.res.in <r_kumar@neeri.res.in>; eeaurangabad@mudcmdla org

<eeaurangabad@midcindia.org>; patelupendra@gmall.com <patelupendra@gmail.com>;.
ddau.gsda@gmail.com <ddav.gsda@gmail.com>; gitesh.sabane@smsl.co.in <gitesh.sabane@smsl.co.in>

Cc: Y.B.Sontakke <jdwater@mpcb.gov.In>; RO Aurangabad <roaurangabad@mpcb:gov.in>; SRO

Aurangabadi <sroaurangabad1@mpch.gov.in>; Jyoti Vedante <psms@mpch.gov.in>
Subject: Minutes of Technical and Core' Committee for the implementation of remedial measures of

Ground water polfution, Aurangabad

Please find attached herewithMinutes of Technical and Core Committee for the implementation of
remedial measures of Ground water pollution, Aurangabad,

regards,

Dr. V. M. Motghare,
Jolnt Director (APC})

Maharashtra Poliution Control Board (MPCB) allows q:gasohab‘lea p,er,son_al use of the e
mail system..Views and opinions expressed in these communications do not necessarily

represent those of MPCB.

DISCLAIMER: The information in this e-mail is confidential and may be legally privileged.
It is intended solely for the addressee. Access:to this e-mail by anyone else is unauthorized,
If you have received this.communication.in error, please address with the subject heading
*Received in errot," send to-postmaster@mpcb.gov.in, then delete the e-mail and
destroy any copies of it. If you are not the-intended recipient, any disclosure, copying,
distribution or any action taken.or omitted to be taken-in reliance on it, is prohibited and
may be unlawful. Any opinions or advice contained in this e-mail are subject to the terms
and conditions expressed in the governing MPCB:-client engagement letter, Opinions,
conclusions and other information in this-e-mail:and any .attachments that do not relate
to the official business of the firm are neither given rior endorsed by it. MPCB cannot
guarantee that e-mail communications are secure.or error-free, ds information could be
intercepted, corrupted, amended, lost, destroyed; arrive late or incomplete, or contain

viruses.



From: RO Aurangabad <roaurangabad@mpcb.goviin>
Sent: 28-April 2020 13:12
To: r_kurﬁar@nee‘rl.r&s;.in <r;_kumai‘@ne_eri.res.ln2;‘cflns@'civil.iltb.ac.in <dns@clvil.Jitb.ac.in>

Ce: 1D Alr <jdair@mpcb.gov.in>; Y.B.Sontakke <jdwater@mpch.gov.in>; SRO Aurangabadl
<sroaurangabad1@mpcb.gov.In>; Smita Galkwad <lo1@mpcb.gov.in> | _

Subject: Re: Minutes of Technical and Core Committee for the implementation of remedial measures of

Ground water poliution, Aurangabad

GENTLE REMINDER
Important

Sir,

This has reference to trailing mail dated-19.03.2020 regarding the NGT
matter Application bearing No. 11/2013 was listed all of sudden on
17.3.2020, wherein it was discussed that no steps are being. taken with
regards to the implementation of remedial measures of Ground Water
Pollution, Aurangabad.

Hence the. matter is to be listed for heafing in near future in Hon'ble NGT,
Pune so-once again it is requested to give your opinion in the said matter
at the earliest.

Regards,

Dr.Pravin Joshi
Regional Officer,
Maharashtra Pollution Control Board, Aurangabad

*SAVE PAPER"-THINK BEFORE YOU PRINT!
POWER BEHIND ENVIRONMENT...0M.P.C.B.
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Arnexure - 8

Minutes of the Review meeting of Core Committee for the implementation of remedial measures of
Ground Water Quality for Waluj MIDC Area, Aurangabad held under the Chairmanship of Member
Secretary, MPCB:on 26th Aug, 2020 at 02,30 pm through online VC

----------

The Hon'ble NGT has passed the Order dated 17,3.2020 and 17.7:2020 in OA No 11{THC)/2013

with 139/2016 and directed MPCB to.submit the progress report with regard to compliance of the order
before the next date fixed (01/12/2020).

The review meeting of the Core Committee for the implementation of remedial measures. of
Ground Water Quality for Waluj MIDC Area, Aurangabad was held under the Chairmanship. of Hon'ble-
Member Secretary, MPCB on 26" Aug. 2020.at 02.30:pm through online VC.

Following members were present during:the meeting:-
1) Mr. E. Ravendiran, Member Secretary, MPC Board, Mumbai
2) Dr; V. M..Motghare, Joint Director (APC), MPC Board, Mumbai
3} Dr. Y. B. Sontakke, Joint Director (WPC); MPC Board, Mumbai
4):MrSanjiv Jadhavar, RDC, Aurangabad
5) Mr Banapure Dnyanoba, SDM, Aurangabad
6) Mr: Bhushan Harshe, Executive Engineer; MIDC, Aurangabad
7) Dr, Tuhin Banneriji, Scientist NEER] Mumbai.
8) Prof, Dr, Upendra Patel, MS University Baroda.
9) Mr. Gitesh Sabane, Director, SMS Waluj CETP Pvt. Ltd., Aurangabad
10) Dr. Parag R. Nemade, Asst. Professor, ICT, Jalna

11) Dr. Pravin Joshi, Regional Officer, MPCB Aurangabad.
12) Mr. P. D. Wankhede, Sub Regional Officer, MPC Board, Aurangabad

The Joint Director (APC). welcome all the mermbers of Core Committee and briefed in detail
about:the present status of implementation of remedial measures of Ground ‘Water Quality for-Waluj
MIDC-Area, Aurangabad and the importance of immediate compliance of Hon'ble NGT Orders Judgment
in the Application No. 11 (THC) / 2013 filed by Raghunath Lohakare. Further he asked to Dr. Parag R.
Nemade, Asst. Professor, ICT, Jalna to give the details about Nano particles of FeS for removal of
Hexavalent Chromium using In Situ method.

Dr. Nemade stated that the In Situ technology is based on use of reducing agent like Zero Valent
lon and it‘is 'tn Situ' treatment in which 1 m? of 2000 ppm FeS-can treat 600.m? of ground Qva_ter.-il;;{i;js
treatinent Hexa valent Chromium is detoxified to Tri valent Chromium in the ground water below 0.05
ppm. This technology will overcome the issue related to increase-in TDS Ievél as observed in eafii\ell'
technology adopted for the pilot plant. He further stated that the pilot plant technology to reduce Cr
concentration below safe limit using in situ methods for the specific area to be determine based on the
number of bore wells for injection and monitaring. Thistechnology does not require pump.and treat
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method for remediation. Further he informed that there'will be no generation of toxic by product in the
said technology but, there will be generation of Non-toxic Sodium Sulphate and precipitation of Tri
vValent Chromium to this Dr patel & Dr bannergi objected that the above technology needs wider
spectrum and may not be suitable for field purpose .

The Member Secretary, MPCB Mumbai hasenquired about the present status of the existing
pilot plant. The Regiona! Officer, MPCB, Aurangabad informed that, presently the said pilot plant is not.
in operation as ground water indicates that the concentration of Hexavalent Chromium is decreased and.
the level of TDS is found increase. .

Further, the Memiber Secrétary, MPCB directed to submit the detailed project report about the.
pilot: plant suggested by Dr. Nemade including the technelogy to-be applied and cost to be-incurred and
to arrange the next meeting of the Core Committee members within 10 days so-as to enable:to submit
the concrete progress report on the compliance. made in response to the directions issued. by the
Hon'ble NGT.

The Joint Director (APC) raised a point about the application of the said technology and. also
requested to Prof. Dr. Upendra Patel, M. S. University Baroda and Dr. Tuhin Bannerji, Scientist NEERI
Mumbai to give their Opinjon / Suggestion / recommendations if any on'the points / 1n Situ technology
explained by Dr. Nemade. Further, it is informed to Dr. Nemade to share the project details with the
above said Core Committee Members and to submit the report including the directions / suggestions
given them,

Dr. Y..B..Sontakke, Joint Director (_WPC_),'hfas opined to choose suitable technology so as to avoid
any adverse impact on the ground water quality.

, The Prof Upendra Patel , MS University Baroda, Mr Tauhin Banerji of NEERI Mumbai & JD
{(WPC), optioned that pump & treatment system should be adopted.

The Joint Director (APC) further asked Mr Nemade about the period required for execution of
the project suggested upon this Mr Nemade informed that for pilot ptant there will requirement of one
month period and actual project execution will be started within a one year period form the issuance. of
order from concern.

The Member secretary concluded the said meeting with the following points: for the compliance of the
directions of Hon'ble NGT:

1. The Regional Officer shall contact and discuss with M/s. Jyoti Hydrotech to start the existing pilot
plant i.e, pump and treatment within 3 days to find out option for restart of P&T Method .

2. To obtain'the project details from Dr. Nemade including the technology to be applied and cost to be:
incurred to the Core Committee Members within 7 days,

3. Prof. Dr. Upendra Patel, M. S. University Baroda and Dr. Tuhin Bannerji, Scientist NEERI Mumbai shall
give their Opinion / Suggestion / recommendations if any on the points / In:Situ technology explained by
Dr. Nemade or any othertreatrment technology for the remediation of underground contamination of
Waluj MIDC area within 07 days.

4, Afterobtaining the above reports the detail discussion will be done in the next Core Committee
meeting*to:fina‘i the technology for the:ground water remediation in the Waluj MIDC area which will be
conducted after 10 days for compliances.of above issues.

5. RO, Aurangabad and SRO Aurangabad to pursue the matter and to take suitable action for necessary
follow up in the.matter.

The meeting ended with vote of thanks to'the Chair.
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Detalls of Rain Water Hanestlng installed by !ndustrlu in Waluj MIDC Area, Aurangabad

' R ﬁech..me
r. Name of Industry | Ralin water harvesting details N uuantlty .
No.| - N {Lakhs Litd)
Varroc Englneering Ltd. (VEL-VIl), Plot No. L4 Walu] g, water harvesting comp!eted in'2014. Created 50
1 |MIDC,Aurangabad . water harvesting capacity of 1.5:crore liter T
: Durovalves india Pt Lid. Walu] MIDC F578.58 ' Pain watér harvesting cumpleted In 2016, Crealed o x50
2 |Aurangabad. Water harvesti ng capacity of 1.5 crore iter I
Varroz Engineering Ltd. (VEL -V}, Plot No. L-6/2Wal]  [pag water harvesting campieted in2017. Created : ‘ .
3 |MIDC,Aurangabad water harvestmg capatityis 500 KL
M/s: United Breweries Limlted L-JD Mioc Waluj,  lpalnwater hawgs_ti_ng done . u
4 |Aurangabad - |Capacity 1.2 Lakhs litres 7 -
/s, United Breweries Limfted. H-B & 11, MIDC Walu], Raln:waier harvesting done K ok -. .
3 |Aurangabad |capacity 4.47 Lakhs litres T
* [Albany Malecular Research C_en'tre Hyderabad Research Centre faof tbh. Riili Water Hlarves'ting‘ c_'real:édhf \ | |5-
6 |Pvt. Ltd,, Plot No. G-23/S, MIDC Walu}: capac'it-'{‘e 0 Lakhs ites - :
i Albax_’i‘y‘ Mole‘cular Research Centre Hyderabad Research Centre’ | Roof | top Rain Water Hawesﬂng crea ,ed Qf 1'3
CG power & Indutrial solutions l.td, n-z & D- 1]2 MiDc Waluj Office buil ding roofwater ha Ing 27‘000 I.Lrs 1 - 0 27
8 [Avrangabad ‘ capacity _ , ol
Indo European Breweries Ltd.,B-74/2,MIDC Waluj,gurangabad Rain watér harvesting is done in 2016 Recharging 15 »150.
8 o o ) er: Itr: Underground T
Sterfite Tchnologies Ltd,, Plot No. €1, E-2 & E-3, MIDCWalvi:  nain water harvesting is done 25. as Lakh Ltr. capacity | " adps
10 Jaurangabad . * Jiroof top} ‘ 5.8
Canpack ladla Put. Ltd., Plot No. H-14, MIDC Waluj, |Rain water harvesting is done of 65 KLLakh ttr. ] - gleg
11 )Aurangabad : N capamy c . oS8
Canpick India Pvt. Ltd., Plot No. L-18/25, MIDC Walu], _ _ - 3 . - | N
12 |aurangabad Bam water harvestlng Is‘d,qq.e of 21 Crore Ltrs ca,pladty 1 e
Goodyear South Asla Tyres Private Ltd., H 18, MIDC ' _ : T
13 {industrial Area; Waluj, Aurangabad. - 431136 JGround Water recharge ‘ ‘ 218
Endurance Technology Ld,, --228, MIDC Walu), Aurangabad. ] - o ‘ . L
14 : Haln water harvesting is done of SO.XLLtr. capacity 0.5
e Technology Ltd., K-226/2, MIDC Wali, Aurangabad o ‘ "
15 Endu-mm w “|Rain veater harvesting s done of 20 KL Ltr. capacity - - D2
Sanjeev Auto parts Mfg. Pvt. Lid., P.Na. K-96, MIDC Waluj : - o - T
16 Avrangabad Rain w.“_“ harvesting Is dore . : - ‘LOG
Sanjeev ~oto Parts Mg, Pt Ltd,, P.Na. C-7, MIDC Waiuj _ | | T 7
17 Aurangabad i, Rain water harvesting is dona ' {0 Ay
Tota e




List of Zero Liguld Discharge (ZLD) umu: in Walu] MIDC Area, Aurangabad
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. [ Name of the Industry- -rf%v*--D.ataii;Addrass:vv e

J ’f; .,J.?.,i g e
Sl L

Ltd.,

:Van_oj{‘: Technomgles 1 plot No No, L-4 MIDC Area

Walu;, Aurangabad

“Effluant Dls\.hargof:a_ :
_ (in CMD) ;

TTPCA Laboratories

Ltd.,

Plot No. H-4 MIDC Waluf

| Avea, -{

Aurangabad

181

Sterlite Technologies
Ltd.,

Plot No E-1 E-28& E-3
MIDC Waluj,
Aurangabad

116

Good Year South ASIa
Tyres Pvt Ltd., '

Plot No, H~18 MIDC
'| Area Walu;.
Aurangabad

300

Albany Molecular
Research Centre
Hyderabad Research
‘Centre Pvt Ltd.,

| G- M!DC Wa!u; Area,

Aurangabad

37.25

Balkrishna Industries
Limited,

| Plot No B 66, MIDC

Area Wa!u;
Aurangabad

e R R T S
e e M e R g F R

Pfizer Ltd., (Hosp:ra

TPlct No. L-8&L-9 MIDG

: Hea!thcare)

Watu;, AUrangabad ; .
'.%'L-‘ e f%)*ﬁm T




information regarding Zerd Liquid Discharge (ZLD) units in Waluj MIDC

Annexure} D

Sr.
No.

Name of the Industry

Detail Address

17" Dateof

commencement

ZLD plant cost W

{information received:|

from industry) "
Costin Rs

£
e I Ly i T ;Lé:é
1. | M/s. Albany Molecular | Plot No. - G-1/1, MEE - 2008-09 1.30 Crores
Research Hyderabad | 1/2 MIDC Waluj
Research Centre Pvt. Aurangabad RO - 2014 -15
I_td-,' Unit = 2
(Formerly Known as
AMRI india Pvt, Ltd.)
2. | M/s. Varroc | Plot L-4, Waluj 30,01.18 93.69 Lakhs
Engineering Limited MIDC,
Aurangabad
3. | M/s. Goodyear South | Plot Number- H18 05.06.2016 Rs: 46.00 Lakhs
| Asia Tires Private & L1, MIDC Waluj, -
Limited Aurangabad '
4. | M/s Sterlite Plot No., E1/E2/E3 | 31.01.2011 5.35.Cr
Technologies Limited & Gut No 14, MIDC
Waluj, Aurangabad.
5. | M/s. IPCA Laboratories | Plot No.H-4, MIDC | October, 2015 15.00 Cr
Limited {Unit-1) Area Waluj,
Aurangabad
6. | M/s. Balkrishna Plot No. B-66, 28.11.2014 1.96 Cr.
Industries Limited M.L.D.C. Waluj,
Aurangabad.
7. | Pfizer H,ealt'h.qar'e India | Plot Nos. L-8(P) & Year 2002 20.32 Crores

Private Limited

L‘.‘gg GUt Nos. 36137
& 38, MIDC, Waluj,
Dist. Aurangabad

B e i n.liota l COS t (!n Rs)“ RS G

TR At g

YRR s S et e ek gl el LT L S e e e
| S R ¢ 3 o A i S SRR e L

" 45.3269 Crores |}

Ll
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Initiative of Marathwada Environmental Care Cluste

Regd. Office: Head Office: o
‘shiv-Kasht' Plot No.20, 'SHREEHARI’ 4ih Floor, Plof no.24,
yivekonond Society; Tiiak Nagat, Gut No.4l, Golwad, Paithan Road,
Aurangabad-431005(Ms) Indic Autangabad-431005,(MS)

' : Fh.o +91 77559 0650/71174

E<-moll.. m“eccaurcngdﬁod@gma’i!.com. admin@mecc.aelin

11/11/2020

To

The Sub-Regional Officer,
Maharashtra Poltution Contral Board
Aurangabad.

Dear Sir,
This is with reference to our discussion regarding the initiatives taken. by
Marathwada Environmental Care Cluster (MECC) with the help of all industrial
associations including Bajaj Auto Vendor Associations, Bajaj Auto Ltd and other
industries for environmental protection. We have been working on following
three areas: )

1. Rain Water Harvesting

2. Tree Plantation

3. Non-Hazardous solid waste management

1. Rain Water Harvesting

Bajaj Auto Vendor Assoclation (BAVA) under guidance of Mr Umesh
Dashrathi, Managing Director of Rucha Group has completed major project of
rain water harvesting on open:space in Waluj MIDC. Details are.as follow :

Catchment Area : 50 Acres

vear of completion of the project  : 2015

No of Harvesting pits : 49

Size of the pit + 3 mtrs x-3 mtrs x 3 mtrs
investment per pit : Rs. 48000/-

Tota! Investment : Rs.23.52 Lakhs

Total Rainfall per annum : 750mm

{Assumption)

: 750 Ltrs x 4000 m* x 50 Acres
= 15 Crores Ltrs

Rain Water Harvested per annum

2. Tree Plantation

-

a} This project of tree plantation is being implemented with the: active
participation of BAVA and all the industries.in Waluj MIDC, Lafgeiscéle tree
plantation is being done on both sides of the road with chain link fencing
for protection. Maintenance is being done by respective indusi:ries. This
project is in progress with 80% completion. Details are as follow
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Mr. B.S. Khose
Founder President
+91 98502 40111
Mr. Mansingh Pawar
President

+ 91 9423270000

Mr. Rishi Bagla
PP
+ 9 9372001020

Mr. Ravindra Kondekar
Vice President
+ 91 9960607194

M. Pritish Chatterjee
Secretary
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Directors
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Mr. Ashok Kale
+919011047270
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+91 9422206552
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+91 9921178989

Mr. Shrikant Mundada

+ 91 9326056574

Mr. Hablb Shalkh,

+ 91 8888888090

Co-ordinator
Mr. Hemant Landge

4 O 00ONA ENTOD

Initiative of Marathwada Environmental Care Cluste
Regd. Office: Head Cfflce: .

'Shlv—Koshl’ Piot No.20, ‘SHREEHARI’ 4th Floor, Plot.no.36,
Vivekanand Soclefy Tilak Nagar, " Gut No.41, Golwadi, Palthan Rood,

.Aurangabud-431005(MS) indla Aurangabad- -431005, (MS)
Ph.:+91 77559 90650/71174

E-moall: meccuurungobud@gmoll com, udmlnﬁmecc net.in

Total running length covered under.plahtation {Both side} = 2 X 30 km =60
km

Number of trees planted till date = Approxlmately one lakh.

Total Investment = Approximately Rs. 7 Crores

Growth & Survival = More than 95%.

Project started = 2010-2011

(Project In Progress)

b} Dense forest on openspace + Dense forest project of tree planta'tio‘n
isin progress:.Details are as follow:
Area Covered ¢ 5.Acres open space

Location :+ MIDC Waluj
No of Trees. : 75000
Developer / Financer : CanPack Ltd and
) United Breweries Ltd
Date of commencement : 18 August 2020

Expected date of completion : Jan 2021
3. Non-Hazardous Solid waste Management

Global Development Forum ( Parent bodv of MECC) a registered trusthas
implemented Maha-swachhata Abhiyan'in Waluj MIDC from 21/02/2015
to 27/02/2015 and cleaned -whole ‘MIDC by collecting 2000 MT of
garbage. All industry Association & every industry participated very
actively in this mission. After this Abhiyan MECC / GDF has maintained.
Waluj MIDC clean with financial and administrative support from Bajaj
Auto and BAVA.

Invorder to make it sustainable with the heip of MIDC, Garbage processing
plant (Garbage to Gas).was. commissioned on 25 March 2019, it is-running
'smoothly, utilizing all the garbage collected from industrial and residential
area of Waluj MIDC. This may be the first of its kind plant in any industrial
Area in Maharashtra. Details are as fol!ow

Land offered by MIDC. 1 5 Acres

. Capital investment { By MIDC}  : 16.9 Crores.
Operator : Mahindra Group
Date of commencement 125 March 2019
Capacity :+30 TPD
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Mr. Ashok Kale
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Wr. Prasad Kokl
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Wr. Ranjeet Kakkad
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Ar, Shrlkant Mundada
91 9326056574
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* 91 8888888090

0-ordinator

k.. Hemant Landge
“91 98904 50783

associations, industries, MIDC'& MPCB is working proactively and voluntarily for

BS Khose

Initiative of Marathwada Environmental Care Clus

‘Regd. Office: Hedd Office:
‘Shiv-Kashl'Plo} No.20, *'SHREEHARI' 4th Floor, Plot no. 36,
Vivekanand Socletly, Tilak Nagor, | Gut No.41, Golwadl, Palthan Road,
Avrangaboad-431005(Ms) Indla | ‘Aurangabad-431005, (MS)
Phii+91 77559 90450/71174
E-mail: meccaurangobod@gmall.com, admin@mecc.netin
All thesé initiatives indicate that MECC/GDF with active participation of all

environment protection & conservation,

Best Regardls.

Founder President
Marathwada Environment Core Cluster
(MECC)
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. . MAHARASHTRA POLLUTION CONTROL BOARD
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" Aurangabad.
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Annexvure - =

Phone : 4010437 / 4014701/ 4020781 ey KALPATARU POINT, 3rd Flo%r
Fax +4024068/ 4023516 s Slon-Matunga Scheme Road No.8;
p. Sion Circle, Sion: (East)

Website : http:/mpcb.mah. uic.in. e~ Op
vl Tms@mpcbgovin. . ewmawsr  Mumbal-400 022

No. MPCBID (APCHTBA/B-2.61615F75_cogey  Dater - 15 110/2020

The District Collector, .

Sub: Work.of restoration of existing effluent treatment plant for treatment of
ground water quality of Waluj MIDGC, Dist. Aurangabad.
Ref: 1. Hom'ble NGT, New Delhi order dated 17.07.2020. , N
2. Minutes of review meeting.of Core Gommittee heid on 26.08. 2020. S
3.Proposal received from M/s: Jyoii Hydrotech Pvt. Ltd. Dated 12.10. 20208& .-‘-:%:*f
14.10.2020; '
. 4. Recommendaﬁons recaived from'Regronal Officar,: Aurangabad v;da maul dated

13.10.2020. . o L

X
Vae

o
9}:«;

J
"‘w

Pleaserefer tothe minutes ‘of tévigw meeting of Core Commitiee held on26. 08?020. Kﬂnut&s
also-refers to execute plans to start the existing pilot plant operated by Ms Jyotl Hydrotech for the
freatment of ground water by pump 8 &, treat method. _ R ;g? L %

M/s Jyoti Hydrotech Pvt. Ltd haife subm:tled the proposal of Restoration of exnstlng ETP vide
letter referred at Sr, No, 3 & which is also recommended by Regional Officer, Aumngabad vide fetter
referred at Sr, No. 4. As perthe prOposat submitted, the plant restoration & commissioning activity will
be completed within 20-25 days after approval Thls restoration plant:will.run for 18 months. The cost
of this restoration of existifig ETP-along with 0 & M including electnclty charges for 18 months’ wozks
outas R526 88,300/~ __ o - L .

7 Youare requesied to 1ssue necessary dtrad.lons for restorahon of existing pilot plani to Mls
Jyoti Hydrotech Pvt. Lid. so that.the work shall be completed in time and see that the payment of Rs.
26,88,300/- shall be made to M/s Jyoti Hydrotech Pwt. Ltd. from the ESCROW account: Restoration
of existing pilot plant.is very. much essential for seekmg the comphance qf NGT order dateq

17.07.2020. o
SRR

B'A As above. - | Membar, secrem :
1 The Joint Director (APC) MPCB, Sion. Mumbal e £ % !
2 The Joint Director (WPC), MPCB, S!on. Mumbai. et g{

3. Regional Officer, M.P.C..Board, Aurangabad:- You are hereby d:rec‘ted to coordinate the sbove
activity. wnhatheDismct;Collector & supf_qg 1the monthly progress report to the Gore Committee

i SV R
[RY IS o 1S




Hydrotech

T l Pvt. Ltd.

Water & Wiste water freaiment technology

Ref: JYPT/QTN/2020-21/25
Date: 11-11-2020

To, '

Maharashtra Pollution Control Board

Paryavaran Bhavan, A~ 4/1,

MIDC Area, Chikalthana,

Near Seth Nandlal Dhoot Hospital,

Jalna.Road, Aurangabad - 431 210

Maharashtra

Kind Attention: Dr. Pravin Joshi - Regional Officer,
P.D Wankhede- Sub-Regional Officer,

Subject: Restoration of existing Pilot Plant for effluent treatment of ground
water at Ranjangaon Waluj Aurangabad

Greetings of the day.

Sir,

This is to inform you that restoration of Pilot project plant at K-242 waluj MIDC has
been completed.

We Had started taking trails of Pilot plant-from 7 Nov 2020 of machinery and complete.
system :Pilot Plant is.completely restored and running smoothly.

Further treatment will consist of two parts’
1) Chemical treatment
2) Tertiary treatment

1) Chemical treatment - Stage -1 )Raw Water will be collected in collection tank 1 then
controlling the flow raw water will be released to. redctor tank theré dosing of
Calcium Polysulfide will be done .

Stage-2 - Water will be collected in collection tank? there dosing of Non ferric Alum

Sulphate will be done and further water will be released toTertiary':treatmen't‘

3) Tertiary treatment - For further .treatmefnt«water-will sent to sand filter, Carbon
filter and in line dosing 'will be done of Polyelectrolyte (Anioriic)

After all treatment water will be released to recharge bore wells.

Please let me know if further more information is required.

Regards,
Anand Gan_gapu‘rwala
9860796876

H.0. : Piot No-6215, Road No. 62, Near Telephane Exchiange,
GIDC, SACHIN. Dist. SURAT- 394230 Tel.: 0261 :2399988, 32111;
Email: Info@jyotinydrotech.com Website:: www.jyotihydotech. cor
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MAHARASHTRA POLLUTION CONTROL BOARD

Office Contact No. :
0240 - 2473462 2473461,
E-mall ID :-

Sub Regional Office, Aurangabad-
Paryavaran Bhavan, A - 4/1,
MIDC Area Chikalthana, Near Seth

Nandlal Dhoot Hospital, Jalna Road W] | sroaurangabadl@mpcb.gov.in
, Aurangabad -
| 431 210.
Visit Report
1 | Name & Address oI5, SoangKog Bright Wires Pvl- Cﬁlo ¥ Pem )

Plo¥ No. —K-2%42,
~M1pe Walwd, Amnsabaol

2 | Date of Visit o9/ ié.aw

3 | Name of Board Official br Gajanan D. Khadkikar, FO._

4 | Person Contacted T | mr Sohail Be%, opavivr,
T Jyotr Hydrobeeh , A'bad .

onsent details Pilot Plamk actividy o dreat

the grou.nd water of Ekka Nnaar
Behind Sangkaf Tnduehnt
~ Scmbfl'—!r

6 | Products detail .

Pilotr Plarnt +o dreat—
- @eund  Water (Hex, Valewd —
+ Chvomium and Tds)

Observations during the visit of Board o‘fﬂcials:-

As pey clirection of Sub Regional officer, mpcg, Atbad

Boa.ral oPFn:mJ, lndwsl-r\A. 'rcpu.se.n#nhut oamd ""CPrc.se.wl-h
‘__J"jobl Hydre Teth CPilot Plant) Jo]m{lx visited #o the |

| 103 El 'y Ouf|n$ VlSlf -Foilouomg O.bJCVVCUE‘HSY}.S
_are olksevved i




T,

_-_Erm.nnl__i.n._onﬁtn&‘:m .. The Said Plant s f'cn.al,-;r -For-
cha'm_l::'on

e Tuo.-kmen{- ConSts-{-S of ?ﬂmaﬂj -P—"l'ef-l-.-:ar/\-f $reatme
include - Collv.c.-l.-lo-n Ta,,h#_ Mﬁ ad Cﬂfbon L

I Filier.

- pilo} Plant is  lotated aproy, 2ombrs cli'sfreunce
of Ekia Nagar. _

- | Operater informed  that Cod ¢ctarry Pa'-f .Sulph-l&f_.__
Tvorn Swiohats St for dWCaf ars '

Remorkds i— 1] Opervhor Sho Sviawdt bix Yeport cFde-H)

TWI'M ma-*jm:.e,dfw
- v .e
Y] opevaboy— skafl Suk

*Tm*‘meu*___aéﬂo_tfd as_ por oinutes of.

Z]l Pilot Plant She

as 0 aplieve

opcra-‘ﬁ'o'f‘ ’ ;'M Headl , F"—'-H O'P“Flc.er
TYoki Hydrotech M(T:a\.j Bﬂaidrwcre (98 ¢063is I3 )

(ga9 33421

(932 5202F% 1)




Pllot Plant recommissioned in the premises of M/s. Sangkaj Industrie
Plot No. K-242, MIDC Waluj, Aurangabad
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